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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELH]

IN THE MATTER OF:

CHANDRA PAL SINGH
Versus

STATE OF UP& Ors ....RESPONDENTS

AFFIDAVIT ON BEHALF OF THE UTTAR PRADESH

POLLUTION CONTROL BOARDIN PURSUANCE TO THE
ORDER _DATED 06.05.2025 PASSED BY THIS HON’BLE
TRIBUNAL ]

[, Dev Kumar Gupta aged about 58 years, S/o Sri Bibhuti Prasad Gupta,
presently posted as Regional Officer, Uttar Pradesh Pollution Control

Sk T

1. That I, deponent in the official capacity mentioned above, am

acquainted with the facts and circumstances of the case and as such

competent and authorized to swear this affidavit.

2. That officials of UPPCB again conducted the site inspection of M/s
Chand Brick field, Village — Khata Chintaman, Tehsil Milak, District
Rampur on 02.01.2026when the brick kiln was found closed.
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That the premises in question was taken on rent by the Project
Proponentin the year 2014 for the period of 10 years. A true copy of
the rent agreement is enclosed with the inspection report is annexed

herewith and marked as Annexure U/1 (Colly).
That in order to ascertain the period of violation, the board has vide

its letter dated 06.01.2026 sought information regarding submission
of mining fee by the Project Proponent. The Mining Office has vide
its letter dated 14.11.2026 apprised the Board that the Project
Proponent submitted the fee for the first time on 26.02.2016.

It is submitted that the Project Proponent has never obtained any

permissions / CTE / CTO from the Board and has been operating

without environment permissions.

Ko

DEPONENT

VERIFICATION

Verified at Moradabad on this 23" day of January, 2026 that the contents

of the above affidavit are true and correct to the best of my knowledge and

belief and nothing material has been concealed there from.
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